
I 

' 

' 

.• 
} 

CENTRJ\L ADr.iilHS'IRATIVE TRI BUlV\L 
ALU~l-lAB~D BENCH 

nLI.AHhBA D 

Open Court 

Original Application Ho . 1198 of 1999 - -

Allahabad this the 01st day of August, 2000 

Hon 1blc Hr. S . K. I . Naqvi 1 I·ie rnber (J) 
Bon 1 b l e Hr . H. P . Singh, I·le mb c r ~._A_;):___ 

Hitendr~ Pal Sinqh, Son of Sri Nauran Singh, 

R/& 13/181, Pt1k Tola 1 Taj go.nj 1 hgra - 1 . 

hpplicant 

By Advocate Shri H. K . Ut>adhyay. _ 

Versus 

1. Union of India through the :Post l·iastcr 

General , ~gra Region , Agra . 

2 . s . R . 11. 1 X 1 Division, Jhansi . 

3 . Sub Record Officer, R . M. S . ' X' Division, 

Agra . 

Respond ents 
By Advocate Shri s .c . Tripathi 

Q ~ Q ~ ~ i Oral ) 

By Hon ' ble Hr . S . K. I . Nagyi, Herriber (J) 

The applicant-Shri Hi tendra Pal Singh 

has come up in Tribunal seeking following reliefs ; 

11 
( i ) To issue an order 1 ru 1 e or d i recti on 

commanding the r espondents to make 

selection for regular appointment 

on the post of Extra Departmental 

I·bil 11an, Agra Fort Post Office, 

Agra . 
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(ii ) 'l'o issue an order, rule or direction 

comr.anding of the respondents to consider 

the candida turc d f tr.e a pplic<..nt in 

the selection for the regular appoint­

ment on the post of Extra Depa rtmert: al 

i bi 1 Van, Agra Fort, Agra keeping in 

vie\-/ the fulfi lm.;nt of a 11 eli gi bi lity 

condition merit, suitability experience 

of \vorki ng at on the said post of Extra 

De pa rtmen ta 1 !·1:1. i 1 Han . 

(iii) To issue an order, rule or direction in 

the nature of mundamus to restrain the 

r espondents f rom making 2ny provisiona l 

appointment on the post on •:Jhich the 

applicant 1ti£!S •.·.orked and engaged the 

applican~ since 2 1 . 8 . 99 with all con­

s equentia l ben efits and not disturb 

the v-1orking of the applicant t ill 

r egul a r appoint ment is made . 11 

\le considered the p l eadings and a r gu-

ments placed from the eithEr side and find it a 

fit case to i ssue the direction as follows ; 

3 . 

11 The r espondents to make r egula r s e lection 

for appointment on the post of Extra Depart­

menta l Hail Man , Agra Fort .t>ost Off ice , Agra 

pr e f e r ably \li t hin 3 months and consider the 

candidatur e of the applica nt a nd make app­

oi ntment according to the suitability of 
the candidates a li per ru l es . 11 

There will be no order as to costs . 

t'-

~ 
Member (A ) l-1ernber (J) 
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